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Crl.A No. 238-239 OF 2004

| TEM No. 1- A Court No.7 SECTION |1 A
(For judgnent)

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NOS. 238-239 OF 2004

State of M P. Appellant (s)
VERSUS
Dhar kol e @ Govi nd Si ngh and Or's. Respondent (s)
(HEARD BY HON BLE ARI JI T PASAYAT AND C. K. THAKKER, JJ.)

Date : 29/10/2004 This Petition was called on for pronouncenent of judgnent
t oday.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S.H KAPAD A

For Appellant (s) M. Manu Shrivastav, Adv.
Ms. Vi bha Datta Makhij a, Adv,

For Respondent (s) M. D.N. M shra, Adv.
The Court nade the follow ng
JUDGMENT

Hon' ble M. Justice Arijit Pasayat pronounced the judgnent of the Court. The appeals are all
owed in terms of the signed judgnent. REPORTABLE.

The respondents shall surrender to custody forthwith to serve remai nder of sentence.
(Neena Ver na) (Vijay Aggarwal)
Court Master Court Master

Si gned Reportable judgnment is placed on the file.



